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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL

SOUTHERN ZONE, CHENNAI

Appeal No.14 of 2024 (SZ)

Tmt. U. SELVI,

W/o. S.Uthirasami,

5 I 56, O No.2/l 90, Kuttakadu,

Rc Chettipatti Post, Palpakki,

Omalur, Salem - 636 455

ritachandrasekar@ gmail. com

Cell No. 9840979920
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Vs

1. State Level Environment Impact Assessment Authority (SEIAA),
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3rd Floor, Panagal Maaligai, No.1, Jeenis Road,

Saidapet, Chennai - 600 0l 5.

Email: seiaamstn@gmai L com

Phone No. 044-24359973

2. State Level Expert Appraisal Committee (SEAC),

Rep. by its Chairman,

3rd Floor, Panagal Maaligai, No.l, Jeenis Road,

Saidapet, Chennai - 600 015.

Email: seacchairmantn 4 gmail.com

Phone No. 044-24359973.
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1'tANd 2"d Rf,SPONDENTS
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3.

I, A.R. Rahul Nadh, LA.S, aged 36 years working as Member Secretary State

Level Environment Impact Assessment Authority, Tamil Nadu (SEIAA-TN) having

office at Third Floor, Panagal Maaligai, Saidapet, Chennai - 600015, solemnly affirm and

sincerely state as follows:

I am filing this counter affidavit on behalf of the l.t & 2,d RespondenVSEIAA_TN

herein and as such I am well acquainted with the facts and the circumstances ofthe case

from the records available in this office.

I deny all the averments and allegations stated in this Appeal No.l4 of 2024 except

those that are specifically admitted hereunder and put the applicant to strict proofofthe
same.

It is respectfully submitted that; the project proponent Tmt. U. Selvi has applied to State

Level Environment Impact Assessment Authority - Tamil Nadu (sEIAA-TN) seeking

prior Environmental clearance for the project/activity is covered under category ..B2"

of Item 1(a) "Mining Projects" of the Schedule to the EIA Notification, 2006 for the

proposed Rough Stone and Gravel euarry lease over an extent of 0.93.0 Ha

S'F.No.247l2, veppilai village, Kadayampatti raluk, Salem District, Tamil Nadu vide

online proposal letrer No. SIA/TN/MIN/40904512022, dated: 03.12.2022.

I respectfully submifted that; the proposal was placed for appraisal in the 364th sEAC
meeting held on 23.03.2023. Based on the presentation and documents fumished bv the
project proponent. SEAC noted the following

i. The proposed mine site is un-mined so far.

ii. Thoppaiyar Dam & Amman Eri are located nearer to the proposed mining site.

Hense. the SEAC. afier detaired deriberations. decided to make an on-spot

inspection to assess the present status of highl! sensiti'e environmental settings of
the site and a'ailabiliry of haul road lirr the transportatio. through a sub-committec

llqnber Siri. . ,.,
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constituted for the purpose. The SEAC will take further course of action based on

the site inspection & report.

5. I respectfully submitted that; In view of the above, the proposal was again placed in the

413th SEAC meeting held on 05.10.2023 were the Sub-Committee report was

deliberated and its observations & conclusions are given as below:

Context and Chronology

Rough Stone and Gravel Quarry is owned by Tmt. U. Selvi of Salem, Tamil

Nadu. Tmt. U. Selvi has applied for obtaining of mining lease over an area of

0.93.0 Ha at S.F. No. 24712 of Veppilai Village, Kadayampatti Taluk, Salem

District, Tamil Nadu.

While the original mining lease for rough stone was granted for 5 years and

gravel was granted for 3 years has been approved through Precise Area

Communication Letter vide Na. Ka. En. l}&lzl2llKanimam Aa dated

14.10.2022 by The Deputy Director, Department of Geology and Mining,

District Collectorate, Salem. The lease is valid up to 5 years.

The mining plan for the lease area was approved vide Letter Roc. No.

l0&l202ll}1ines-B dated 01.11.2022 by Deputy Director, Department of

Geology and Mining, Collectorate, Salem.

The mining activity is covered under category "82".

500-meter radius letter was approved by Deputy Director, Department of

Geology and Mining, Collectorate, Salem vide Letter Roc.l}$lzl2llMines-B

dated 11.11.2022.

The proposal was appraised by SEAC-TN in its 364th meeting held on

23.03.2023.

The SEAC-TN constituted a sub-committee comprising Thiru. D. velazhagan

and Thiru. D. Narasimhan, to make on-spot inspection to assess the present

status of highly sensitive environmental settings of the site and availability of
haul road for the transportation through a sub-committee constituted for the

purpose.

vlll. The sub-committee inspected the project site on 01.05.2023. interact w'ith the

proponent and the EIA coordinator.

il.

lll.

v.

v1.

vll.
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On-site Inspection - Observations:

i. The environmental and socio-economic settings of the mine include:

o Nearest reserve forest - 0.70 km (SE); Lokkur R.F

. Nearest water body - 0.94 km (NE); Amman Eri

o Nearest Dam/Reservoir - 2.78 km (NW); Thoppaiyar Dam/Reservoir

o Nearest archeological place - 29.a2 (S); Govemment Museum, Salem

o Nearest park - 22.06 (S); Kurumbapatty Zoological Park

o Nearest habitation - more than 300 m away

ii. The mine op€rations were of Opencast with hydraulic rock breaker, and

excavator for loading.

iii. The mine was a fresh lease and fresh quarry

iv. Luxuriant trees of different varieties are seen as green belt surrounding the

mine. The proponent informed that these trees were planted and maintained

by the proponent. The greenbelt is well maintained.

INSPECTION PROCEEDINGS:

The sub-committee visited Rough Stone and Gravel Quarry on 01.05.2023.

The following art the observations of committee:

i. The subcommittee observed that the quanies are located on Thoppur hills,

an eastem ghat hill range that runs in Dharmapuri district.

ii. The entire Thoppur hills is a major watershed for the are4 which is othenryise

a dry area.

iii. The water that runs off the Hill. drains in to an Odai that feeds the 'Amman

Eri', a nearby lake, that is key to all the agricultural activities in the area.

iv. Surplus from Amman eri flows in to the Thoppaiyar dam, a crucial watershed

that supports agricultural area and a source of drinking water for the

population in and around. otherwise a dry area.

r. The proposed quarries are spread over the hills. the dust and the residue.

including the explosire residucs fiom the quarrics and a crusher located in

the ricinity. likell to seep into thc odai and eventualll in to the Amman eri.

tliltcSecr€brv
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this pollution load interferes with the quality of water and may reduce the

agricultural productivity in the long run.

The quarrying activity also alters and affects the water drainage system of

the hill.

Thoppaiyar Dam, a source of drinking water for the population around, will

be rendered with a reduced services that affects the ecology and economy of

the area.

Hence the subcommittee opines that the environmental clearance need not be

given to the proposed quarries in the thoppur Hills.

Based on the presentation and documents furnished by the project proponent and

the recommendation of the Sub- committee constituted by SEAC. Considering the

environmental settings of the proposed mining area, SEAC decided to agree with

the conclusion of the subcommittee and not to recommend grant of EC for this

prqjgg(?ee lsirl
.r; iili!'-il$i 11 r1l1:it !)l r''

6. I submitted that; subsequently, the subject was placed before the Authority

(SEIAA-TN) in its 665th meeting held on 26.10.2023. In view of the above, The

Authority, after discussions, accepted the decision of SEAC, rejected the proposal and

decided to request Member Secretary, SEIAA-TN to grant rejection letter to proponent

as per 4l3th SEAC minutes. Further, Authority decided to close and record this

proposal.

7. I respectfully submiued that; based on the above, the rejection letter was sent to the

Project proponent vide this office letter No. SEIAA-TN/F.No.963412023 dated

20.12.2023. Hence this file is closed and recorded accordingly.

J

vl.

vll.
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Therefore, humbly prayed that this Hon'ble Tribunal may be pleased to record and

pass orders as this Hon'ble Tribunal may deem to fit and proper in light of the facts and

circumstances of this case and thus render justice.

Solemnly affirmed at Chennai on

this 28m day of February 2024 &

Signed his name in my presence

FIRST & SECOND

RESPONDENT

BEFORE ME

MEMBER SECRETARY

SEIAA.TN

MetttcSosfry
i I rlli tllVlR0lllltlil ltPtfi tt$$fff ruililm. il
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Snid{GN,ffi-.l5

5

A



2. The projectlactivity is covered

Projects" of the Schedule rr.r lhe

1

under Category "82-

FIA Nolificatioir. 20O6.

of ltem l(a) "Mining

Bair:.j on ihe presentation and .i,cunrenis furnislrerr rry the

deciclcri rr: call for tire following aclclitional details.

l. The PP shall submit a dr:taik:d letter obtainecl from
, r.:,:;i::tg llr,, 1;p,-,,1, Ci:i1,.,,,..i\iir,S pllr, ,ri lrr, i,i)l.]aS

ior illegally minirrg operairon\.

2. Ttre PP thlrll sutrrnit EC cr>rnltliance reporl.

o. ihp receipt of the same further cJeliberation will br: done.

project proponent. SEAC

the competent authority

been rmpored a penalty

Agenda No: 354 - O8

(File No: 9$4nOX)
Proposed Rough Stone and Gravel euarry leare over an extent of o.93.0 Ha
S.t-No.247f2. Veppilai Village. lQdayampatti Taluk, Salem Dirtrict by Thiru. U futvi -

For Environrnental clearance. (5lA/TI\,1/T\dIv40*go45 /2a22,dt: o3.12.2022)

Tlre proposal was placecl for appraisal in rhir 364,h SEAC meeting helel orr

2l ()1.2023. Tlre iJtll.rils of thi'p:ro,it:ct furnislrt:ti try tire proponent are given in the

websiie (parivesh.nic.in).

1' The Project Proponent. Thiru. U Sclvi has applied for Environmental

Clearance for the propored Rough Stone ;rrrci Cravel Quarry lease over arr

extent of o.93.o Ha s.F.No.247/2. Veppiiai Village. Kadayampatti Tattrk,

5alern Dirtrrct. Tarn;i \,riirr

2. The prolect/aclivily ir ctrverecl under Catr,,gr,,ry "B2" of item l(a) "Mining gl

Minerals Project' of the Schedule to the EIA Notification,2006.

3. The precise area communication/lease is islued for the period of Syearr. Thp

approved mining r;ian rs for the period of five years & production rhoulC

Itol exct:r:ci 53.530 :r ol'Rough Siorrc & 1:.510 m: of 6ravrl and the annua,

peak productic.ln sholl trot exceed llg50rn of Rough Stone (4'h year) &

451Omr of Cravel (l'' year). The ultinrate cir:,plh is 27m AGL.

.-,/(' Dl

,vi,'rsrttflf,h?rri C I-lAIRMAN

'EAC-TN

,!,

l\
sEAC TN
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8

ij.rrcd 6n tht-- presentaiion arrd documcnls furnrrherj L:y the project Proponeni. SEAC

rllt.c lha: (it ihe prcpotecj rrine ill{,r rr uir-rninecl rc iar anC (ii) Thoppaiyar Dam &

Anrman Err are located nearer to the proposed mining site. Hence. the 5EAC. after

detailed deliberations, decided to nrake an on-splrt irrspection to assesr the present

ri,ri'.rs of highiy sensiiive envir',-rn:'rlni rl .irllrl!r 'rl il:,''.;': lrcj .'iv.t:iabrliiy rrl i,,::rl rc-:ij

i()r ii.,e trairrl,tort.rtion ihroLrgi) e juli-c()ritntrtiee cctrrrlriitied i<"rr ttre purposc.

The 5EAC will take further course ol;rction based orr ilre site inspection & repr)rt

Agenda No: 364 - O9

(Flle No: 962?/2023)
Propsed Rough Stone and Gravel Quarry lease over an extent of l.21.5OHa

S. F.No.246l3. Veppilai Village. F"adayampatti faluk. Salem Dirtrict by

Thiru.S.Uthirasami - For Environnental Clearance. (5lA/TN/IvtlN/&9ngnO22, dt:

a3.12.2022)

The proposal was placed for appraisal in lhis 364" IEAC meeting held on

23.O3.2A23. The details of the projecl furnished hy:he proponent are givr-:n in the

wt:bsite fparivesh.nic. in).

l. The Project Proponenl. Thiru.S.Uthirasami has applied for Environmental

Clearance for the proposed Rough Stone and Gravel Q:arry lease over an

extent of l.2l.sOHa 5.F.No.246l3. Veppilai Village. lGdayampatti Taluk.

Salem District. Tarnil Nacirr.

2. The project/activity is covered under Category "82" of item l(a) "Mining of

Minerals Project' of the Jchedule to the EIA Notification.2@6.

3. The precire area communication/lease il issued for the period of SYears. The

approved mining plan ir for the period of five years & production should

not exceed 89.335mr of Rough Stone & 18 tl52 rn'of Gravel and tl're annual

peak produclion shall not exceed l8OO0 rr::of Rough Stone (4',' Year) &

9312m: of Gravel (1" Year). The ultimate depth is 42m BGL.

The salient features of the prolect are as follows;

$.

No

,!1EMBE

Details of the Proposal : Data Furnished

CHAI
SEAC.TN
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1

Agenda No: 413 - TA - 02

(File No: 9634/2022)
Proposed Rough Stone and Gravel Quarry lease over an extent of O.93.O Ha

5.F.No.247/2. Veppilai Village, lGdayampatti Taluk, Salem Dirtrict bry Tmt. U. Selvi -

For Environmental Clearance. (SIA/TN/MI}.I/40904.5/2O22, dt: 03.12.2022)

The proposal was placed for appraisal in this 413'i SEAC meeting held on

O5-1O.2O23. The details ofthe pro)ect furnished by the proponent are given in the

website (parivesh.nic.in). The SEAC noted the follo,r,ving:

l. The Project Proponent. Tmt. U.Selvi has applied for Environmental Clearance for

the proposed Rough Stone and Gravel Quarry lease over an extent of O.93-0 Ha

5.F.No.247/2, Veppilai Village, lGdayampatti Taluk Salem Dirtrict. Tamil Nadu.

2. The pro)ed/activlty ls covered under Category 'B2' of item l(a) "Mining of

Minerals Projed' of the Schedule to the EIA Notification.2006.

3. The precise area communication/lease is issued for the period of 5 Years. The

approved mining plan is for the period of fve years & production should not

exceed 53.53O m3 of Rough Stone & 12.510 m3 of Gravel and the annual peak

production shall not exceed ll95Om3 of Rough Stone (5,h Year) &45lomr of Gravel

(l' Year). The ultlmate depth is 27m AGL

4. Earlier. the proposal was placed for appraisal in this 364h SEAC meeting held on

23.03.2023, Based on the prerentation and do€uments fumished b,y th€ project

proponent, SEAC noted that (i) the proposed mine site is un-mined so far and (ii)

Thoppaiyar Dam & Amman Eri are located nearer to the propoled mining site.

Hence. the SEAC. after detailed deliberations. dedded to make an on-spot

inspection to aireg the present status of highly sensitive environmental Jetting, of
the site and availabiliry of haul road for the tranrportation through a sub-

committee constituted for the purpose.

The SEAC will take further course of action based on the rite inrpection & report.

ln view of the above. the proposal war again placed in thir 413ih SEAC meeting held on

o5-10.2023 where the sub-committee report war deliberated and its observations &
conclusion; are given as below:

,.

,rtrfuot
SEAC.TN
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I.0 Context and Chronology

. Rough Stone and 6ravel Quarry is owned by Tmt. U. Selvi of Salem. Tamil

Nadu. Tmt. U. Selvi has applied for obtaining of mining lease over an area of

0.93.0 Ha at S.F. No. 247/2 of Veppilai Village, Kadayampatti Taluk. Salem

District, Tamil Nadu.

. While the original mining lease for rough stone was Sranted for 5 years and

gravel was granted for 3 years has been approved through Precise Area

Communication Letter vide Na. lG. En. 1O8/2O21/knimam Aa dated

14.10.2022 by The Deputy Director. Department of Geology and MininS.

District Collectorate. Salem. The lease is valid up to 5 year.

o The mininS plan for the lease area wai approved vide Letter Roc No.

1A8/2O21/Mines-B dated 01.11-2022 by Deputy Director. DePartment of

Geology and Mining. Collectorate. Salem.

o The mining activity is covered under category "82-.

r 5OO meter radius lefter was approved by Deputy Director' Department of

Geology and Mining. Colleaorate, Salem vide letter Rocl08/2021,/Mines-B

dated ll.ll.2O22.

o Th€ propotal was appraised by SEAC-TN in its 3646 meetinS held on

23.O3.2023.

o The SEAC-TN constituted a subtommittee comprising Thiru. D- Veladragan and

Thiru. D. Narasimhan. to make on-JPot inJPection to atseJs the pretent status of

highly rnsitive environmental settingS of the rite and availabillty of haul road

for the trantportation throuSh a suucommittee conttituted for the purpose.

. The ruh,committee inrpected the proiect site on 01.05.2023, interacted with the

proponent and the EIA coordinator.

2.0 On-dte lnspecion - Obrervations

o The environmental and socio-economic settinu of the mine include:

o Nearest reserve forest - 0.70 km (5E); Lokkur R-F

o Nearest water body - 0'94 km (NE): Amman Eri

Nearest Dam/Retervoir - 2.78 km (NW): Thoppaiyar

rest archeological place - 29,42 l5): C.pvemment

MEM
sEAC. TNSEAC.TN
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II

o Nearest park - 22.06 (5): Kurumbapatty Zoological Park

o Nearest habitation - more than 3O0 m away

' . The mine operations were of Opencast with hydraulic rock breaker. and

excavator for loading-

o The mine was a fresh lease and fresh quarry

o l-uxuriant trees of different varieties are reen as Sreen belt surrounding the mine.

The proponent informed that these trees were planted and maintained by the

proponent. The greenbelt is well maintained.

Evidence that the mine was a freslr quanv:

MEMB ..L,..
SEAC- TNSEAC -TN
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INSPECTION PROCEEDINGS:

1. The Project Proponent. Tmt. U. Selvi has applied for Environmental Clearance for

the proposed Rough Stbne and Gravel Quarry lease over an extenl of 0.93.0 Ha at

5.F.No.247/2. Veppilai Village. Kadayampatti Taluk. Salem District. Tamil Nadu.

2. The project/adivity is covered under Category "B2'' of item l(a) "Mining of Minerals

Proiect'ofthe Schedule to the EIA Notification. 2006.

3. The precise ar€a communication/lease is issued for the period of 5 Years. The

approved mining plan is for the period of five years & production should not exceed

53.530 m3 of Rough Stone & 12,510 m3 of Gravel and the annual peak production

shall not exceed 11.950 mr of Rough Stone (5'h Year) & 4510 m3 of Gravel (l'Year).

The uftimate depth is 27 mBGL

Based on the prerentation and documents fumished by the proiect proponent. SEAC

noted that (i) the propored mine site is un-mined so far and fii) Thoppaiyar Dam &

Amman Eri are located nearer to the proposed mlnlng site. Hence. the SEAC. after

detailed deliberations. decided to make an on-spot insP€ction to atJess the Present rtatut

of highly reniitive environmental setting of the lite and availability of haul road for the

tranrportation through a sukommittee conttituted for the purpose.

The sub<ommittee visited Rough Stone and Gravel Quarry on 01.05.2023.

The follouing are th€ obrervation, of committee.

l. The sub committee observed that the quarries are located on Thoppur hills. an

eastem ghat hill range that runs in Dharmapuri district'

2. The entire Thoppur hills it a maior waterhed for the area. which is other wise a

dry area.

3. The water that runr off the Hill, drains in to an @ai that feeds the 'Amman Eri',

a nearry lake. that is key to all the agricultural activitier in the area.

4. Surplus lrom Amman eri flows in to the Thoppaiyar dam. a crucial watershed

that Jupportt agricultural area and a ,ource of drinkint water for the population

in and around. otherwise a dry area.

M
CP tR^/tAN

SEAC. TN
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5. The proposed quarries are spread over the hills. the dust and the residue.

including the explosive residues from the quarries and a crusher located in the

vicinity. likely to seep into the odai and eventually in to the Amman eri. this

pollution load interferes with the quality of water and may reduce the

agricultural productivity in the long run.

6. The quarrying activity also alters and affects the water drainage system of the

hiil.

7. Thoppaiyar Dam, a source of drinking water for the population around. will be

rendered with a reduced services that affects the ecology and economy of the

area.

HENCE THE 5UBCOMMTTTEE OPINES THAT THE ET.I\4RONMENTAL CT"EARENCE

NEED NOT BE GIVEN TO THE PROPOSED QUARRIES IN THE THOPPUR HIIIS.

DISTANCE OF PROJECT 5ITE FROM AAAMAN ERI

MEMB CHA

DISTANCE OF PROJECT SITE FR,OM THOPPAIYAR DAM

SEAC.TN
7t

sEAC. TN

)
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Based on the prerentation and documents furnished by the proiect proponent and the

recommendation of the Sub- committee conrtituted by SEAC. Considering the

environmental settlngs of the proposed mining area. SEAC decided to agree with the

conclusion of the subcommittee and not to recommend trant of EC for this project.

Agenda No: 413 -TA - 03

(File No: %35nOB)
Propo;ed Rough Stone and Grarrel Quatry lease over an extent of O.63.5OHa
5.F.No24M. 24n,248/3. Veppilai Mllage, lbdayampatti Taluh Salem Dnrict by
Tmt.U.Selvi - For Envlronrnental Clearance. (Sh,rnl/MlN/4O9029/2O22. dt:
07.12.2022)

Earlier. the proposal war placed for appraisal in this 354,h 5EAC meeting held on

23.03.2023, The detailr of the project fumished by the proponent are given in the

webrite (parivesh.nicln).

l. The Project hoponent, Tmt.U.Selvi has applied for Environmental Clearance for

the propored Rough Stone and Gravel Quarry lease cnrer an extent of 0.63.50Ha

5.F.No.2tl8l1, 248/2, 248/3. Veppilai Village. Kadayampatti Taluk, Salem

District. Tamil Nadu.

2. The prolecl/activity is covered under Category "82' of item l(a) "Mining of

SEAC.TN SEAC. TN
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Thc Authority aftcr discussionq accepted the

dccision of SEAC, rejccted the proposal and decidcd

to request Member Secretary, SEIAA-TN to gIant

rrjection letter to proponenl as per the SEAC

minutes. Further, Authority decided to close and

rccord this proposal.

22. Proposed Rough Stone and Gravel

Quarry lease over an extent of 0.93.0

Ha S.F.No.2472, Veppilai Village,

Kadayampatti Taluk, Salem District

by Tmt. U. Selvi - For

Environmental Clearance.

(s r tuTN/M rN/4 0 9 0 4 s / 2022)

9634 The authority noted that the subject was appraised in

the 4l3th SEAC meeting held on 05.10.2023. Based

on the presentation and documents fumished by the

project proponent and the recommendation of the

Sub-committee constituted by SEAC. Considering

the environmental senings of the proposed mining

area, SEAC decided to agree with the conclusion of
the subcommittee and not to recommend grant of EC

for this pmject.

The Authority, after discussions, acc€pled the

decision ofSEAC, rejected the proposal and decided

lo request Member Secretary, SEIAA-TN to grant

rejection letter to proponent as per 413d, SEAC

minutes. Further, Authority decided to close and

record this proposal.

23. Proposed Rough Stone and Gravel

Quarry lease over an extent of

0.63.50Ha S.F.No.248/1, 24ED,

24E13, Veppilai Village,

Kadayam patti Taluk, Salem District

by Tmt.U.Selvi - For Environmental

Clearance.

(sl A/TNM IN/409029 /2022)

9635 The authority noted that the subject was appraised in

the 4l3e meeting of SEAC held on 05.1 0.2023 and

the sub-committee visited Rough Stone and Gravel

Quarry on 01.05.2023. The following are the

observations of committee.

I . The sub committee observed that thc quarries

are located on Thoppur hills, an eastern ghat

hill range that runs in Dharmapuri district.

2. The entire Thoppur hills is a major watershed

for the area, which is other wise a dry area.

N^.^/
CHARMAN
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,lfBlrBElsECRErARY

SEIAA.TN
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Letter No. SEIAA-TN/F.1{o.9634/2023 dated :ri . I 2.2023

To

Tmt. U. Selvi,

Wo. Utthirasamy.

5156, O No. 2/190, Kuttakkadu.

RC Chettipatti Post, Palpakki,

Omalur, Salem District - 636 455.

Sir,

I-HIRT. DEEI}AK S. IIII-(,I.I.}.S
MEI}TBER SECRE]",l,R\

Sub:

Ref:

s I A I L l.l-\ [.t- [-\\ ilto\]tE\T IMPACT
ASSESSM},\'I' AI.' I'TIORI'I \ -TAMILNADU
Jrd l:liror. I'anugal \laaligai.
\o.1. Jeenis Itoad. Saidapet

Chcnnai-60001-<

Phonc \r' ()-1-1 -l-1359973

Ija.r \tr 0.1;1-:-ll59975

SEIAA-TN - Proposal seeking Environmental Clearance for Proposed

Rough Stone and Gravel quarr) lease area over an extenl ol'0.9-1.0'Ha ar

S.F.No. 247i2 ol' Veppilai Village. Kadal.ampatti l'aluk. Salenr l)istrict,

Tamil Nadu by Tmt. U. Selvi -under l(a) Mining projects of the schedule

of the EIA liotification, 2006 - not recommended Application ('losed and

Recorded - Regarding

l. Online Proposal No. SIAiTN/\'I INi40904 5 /202?. Dared: 03.12.2022

2. Minutes of the 364'h SEAC meeting hcld on 13.0i.2023

3. Site inspection by the sub-committee on 01.05.2023

4. Minutes of the 4l3t SEAC meeting held on 05.10.2023

5. Minutes of the 665s SEIAA meeting held on ?6.1A.2A23

I invite your kind affention to the refbrence cited abovc. wherein the application

received from Tmt. U. Selvi for Environmental Clearance lbr the Proposed Rough Stone and

Gravel quarry lease area over an extent r:f 0.93.0 Ha at S.F.Nro. 247/? of Veppilai Village,

Kadayampatti Talulq Salem District.Tam i I Nadu.

-ffi,
#e
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l,;rrr,,r. i c i.i,,i.'... \\.. ;t.r..,r 1,,, -iil'r.r rdl ir: iirs li'.1 :l \( ilectins hcld ol

:3.03.1011. Rased ,'l tirc Plrrcrrtation ilrc d()cLrnrents lurnishcd hr thc prirject proponent.

SI'.AC notcd thal (i) thc prtrpo:cti rrinc.itc i: un-nrined:,o I'ar and (ii) l'hoppaiyar Dam &

Amman I ri arc locatctl :rcurcrr(, lhc Pr(ipi):cd nlinins \ite. Ilcncc. thc SITAC. after detailed

deliberations. ,ritcidcd to n)alc iln ,'r-sp(|l inspcclion 10 alisess thc prcscnt status of highly

sensilive cn\ir(rnmenlal \cltin8\ \,1-lhr \itc and a\ailabilit\ ofhaul road lor the fansportation

through a sub-commitlee constitulcd lirr the purpose.

The SI:AC rvill uke funher course ofaction based on the site inspection & report.

The proposal uas again placed in this .ll3'h SEAC meeting held on 05.10.2023 where

the Sub{ommine€ report was dcliherated and its observations & conclusions arc given as

below:

l.o@!@9!ss!eg
o Rough Stone and Gravel Quarrl is owned by Tmt. U. Selvi of Salem, Tamil Nadu.

Tmt. t-', Selvi has applicd frrr obtaining of mining lease over an are€ of 0-93.0 Ha al

S.F. No. 2472 of Veppilai Village. Kadal'ampafl; Taluk, Salem District, Tamil Nadu.

o While the original mining lease for rough stone uas gxanted for 5 years and gravel

was granted for 3 years has been approved through Prccise Area Communication

Letter vide Na. Ka. En. 1082021/Kanimam Aa dated 14.102022 by The Deputy

Director. Departmenr of Geology and Mining, District Collectorate. Salem. Thc lease

is valid up lo 5 years.

o The mining plan for the leas€ area was approved vide Letter Roc. No.

108/2021/'lvlines-B daled 0l . I I .202? by Depuq' Director, Depanment of Geologr and

Mining. Collcctorate. Salem.

o The mining activilv is c('vercd under category "B2".

r 500 meter radius letler $as approved by Deput-v Direclor, Dcpartmcnt of Geologl and

Mining, Collectorat€, Salem vide Letter Roc.l08/2021fr,lines-B dated I l.l 1.2022.

. The proposal was appraised by SEAC-TN in its 364n meeting held on 23.01.2023.

o 'I'hc SEAC-TN constitutcd a sub-committee comprising Thiru. D, Velazhagan and

Thiru. D. Narasimhan- lo make on-spot inspection to assess thc present status of

highly sensitive environmcntal settings of the site and availability of haul road for thc

transportation through a sub-committee constituted fior the purpose.

o The sub-comminee inspected the projecr site on 01.05.2023, intcracted with dlc

proponent and the EIA coordinator.
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2.0 Or-silr lnsncction - Obsrnations

\e::ti:l ":\r.:-\! :(!'!.\l r. :'

\c:l'c:l \r,i:a: ir, rJ.\ u.i i '. l \:

\earest [)ant ltcsr.:rrr,l]', 1 -S Lrl

Ncarest archcological plaee 19.-l

\earest pari l:.()h (\). h..rriu:ti'r

\carest habitali()r1 - l.nrrrr ihan .l()(

l

The mine operations rr,ere of Opencast \\ith

loading.

o The mine was a tiesh lease and tiesh quarn

r Luxuriant trees of dilTerent varielies are sscn as grccn be[ surrounrJing the mine. The

proponent informed that these trees $erc planted and mainrainerj h1 the proponent.

The greenbelt is well maintained.

Evidence that the mine was a fresh ouarn':

riuii hrcakcr. and ercavator for

Tmt U Sclvl
Ra{hSlf C.rdArry llg

1,.

aProrect Srle

Google Earth
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I\SPI.( It()\ f tio( I'l l)t \ (, \:

l. lhc i'r,,c,r i)r.l\,n.lr1 lirl I \r'.r, lrlr lll rcll li\r In\ irt,frrcntal Clearancc li,r thc

proposcd il(,L.gh Sl(,n. Jn(i (jla\el (.)uln'\ lcasc ()\cI arl c\tcn1 of 0.9i.() Ila at

S.lr.\o.l{; l. \-eppilai Viliagc. h.adaranrprtli l3luk. Salcrn I)istrict. Iamil \adu.

2. The proicct acti\it\ i\ corcrcd under Catcgl\r\ "82" of ilem l(a) "Mining of Minerals

Proiecl (,1 ihc Scheduie to thc I:l \ \trtification. 1006.

3. The prccisc area cornmunicatit)n iease ir issued ftrr the period of 5 Years- The approved

mining plan is for the period of fi\,e years & production should not exceed 53,530 m3 of

Rough Stone & 12.510 m3 of Cravel and the annual peak production shall not excced

I1,950 m' of Rough Stone 15'h Year) & 4510 m' ofGravel (1" Year). The ultimate depth is

27 m B(il -.

Based on thc prcsentation and documents fumtshed by the projecl proponeot. SEAC not€d

that (i) the proposed mine site is un-mined so far and (ii) Thoppaiyar Dam & Amman Eri arc

located nearer 10 the proposed mining site. Hence, the SEAC, after detailed deliberations'

decided to make an on-spot inspection to assess the prescnt status of highly sasitive

environmental setting ofthc site and availabiliq ofhaul road for the oznsportation through a

sub+ommittee constituted for the purFrose.

The sub-comminee visired Rough Stone and Gravcl Quarry on 01.05.2023'

The follouing are the observations of committee.

l. Thc sub comminee observed that the quarries are located on Thoppur hills' an Gastem

ghat hill range that runs in Dharmapuri district.

2. The entire Thoppur hills is a major walershed for the areq which is othcr wisc a dry

arca.

3. The water that runs off the t-lill, drains in to an Odai thal feeds the 'Amman Eri', a

ncarby lake. that is key to all the agricultural activities in the area.

4. Surplus from Amman eri flows in to the Thoppaiyar dam. a crucial watcrshcd that

supports agricuhural area and a source of drinking water for the population in and

arcund. olher$'ise a dry area.

5. The proposed quarries are spread over the hills. the dust and the residue, including the

explosive residues from the quarries and a crusher located in the vicinity' likely to

seep inlo the orlai and €ventually in to the Amman eri. this pollutioo load intcrfet€s

with the quality of water and may reduce the agricultural productivity in the long run.

6. The quarrying aclivity also alters and affects the water drainagc system ofthe hill'
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ll-L.r.l , ... r -: ;, i.'.'t ..rll,t!

ICa('nllllCi ,l.rir,: ' I ( \...- ..,rr' l .: . ,r.: liria. '-, \i \( ( ,,r -,.iiii t! lhr L' \ l.,i n(nl.ti

\ciling( , ii'r r. ,' ...: " . .. ..r \l \( .lr.,L1i.: t. .r!r!. \\'l): llrr' i,'r.lirsirrn i,i lhe

subc,,r:'L,'::1....' \': ....'Irr!:I...r.. : :l( :,ilr:';\:,tc..

Suhsr-qucntir.:hr ;.'.,f,'..1i rr.1s 1l;.1.j r1 illf t,(i ,rr1h(|ri1\ n)cclinr h,jld rln l{' ltt.l()ll. j-he

Authoritl- alicr diseu\\i,in\. a!lcJttsd rhc.lc;r.'ron ,,1 Slr\('. rc-icctcd (hc pronosal and decided

to requesl \lemher Secrctan. St l\.\-l\ t(r granl rcjccti(rn lettcr to proponent as per,1l3d

SEAC minutes. I unhcr. .\uthorir) dccidcd rt' cl,rsc and rccord [his proposal.

Hence. the abore nrcnlioned lllc is closed and recordcd rccordingh-.
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Evidence that the mine was a fresh quarry:

Tmt U Selvi
F,oWh Stone & Gravel Quan

Google Earth

fProtect Sne
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DISTANCE OF PROJECT SITE FROM THOPPAIYAR DAM
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DISTANCE OF PROJECT SITE FROM AMMAN ERI
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Google Earth


